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(b) whether the admission to the
auditorium was on the basis of mem-
bers’ Identty Cards and restricted to

two seats only;

(c) whether certain unauthorised per-
sons in large number were found occu-
pying the seats on the 10th March,
1974, at 6.30 P.M. and some M.Ps.

with their wives had to return; and

(d) if so, the action the Ministry
propose to take against the irresponsi-
ble officers who allowed such unautho-

rised entry to the Vigyan Bhavan ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM

BIR SINHA) : (a) and (b). Yes, Sir

(¢) A large number of seats in the
Mamn Hall and Balcony of the Vigyan
Bhavan remained vacant till the show
was over A few persons conected with
the organisation of the show, including

ushers are generally permitted.
(d) Does not arise,
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CIA SPONSORED RADIO BROADCASTS

4753. SHRI PRABODH CHAN-
DRA : Will the Minister of HOME
AFFAIRS be pleased to state ;

(a) whether Government’s attention
has been invited to the CIA sponsored
radio broadcasts; and

(h) it so, the names of countries
sites wherefrom such  broadcasts are
made ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F, H. MOHSIN) : (a) and (b).
Government do not have any specific
information regarding the alleged C.1.A.
sponsored broadcdiasts,

FORMATION OF A JOINT INDO-SOVIET
Stuny GRroup

4754. SHR1 INDRAJIT GUPTA:
Wil the Mmnter of PLANNING be
pleased to state :

(a) whether the Jomt Indo-Sovict
Study Group as envisaged 1n the Agree-
ment “on Cooperation between the Plan-
mng Commission of the Republic of
India and the State Planning Com-
mittec of the U.S.S.R, (GOSPLAN of
the U.S.S.R.)™ has since been formed;

(b) if so, the names of the members
of the Study Group from the Indian
side; and

(c) if no Study Group has so far
been formed, the reasons for delay in
setting up such a Study Group ?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHI;I MOHAN DHARIA) : (a) Not
yet, Sir.

(b) Does not arise.

(c) The work programme of the
Study Group has been discussed bet-
ween the two sides as a result of which
detailed proposals are being formulated.
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Members of the Study Group will be
nominated in the light of the detailed
work programme agreed between the
two sides,

SMUGGLING BUSINESS IN ESSENTIAL
COMMODITIES IN BMHAR

4755. SHR1 RAMAVATAR SHAS-
TRI: Will the Minister of HOME
AFFAIRS be pleased to state :

(a) whether Government are aware
of the smuggling business in esscntial
commodities in the State of Bihar, under
the protection of a Section of Govern-
ment Officials and the agencies respon-
sible for preventing smuggling; and

(b) if so, whether Central Govern-
ment will be rcady to make an enquiry
mnto this business through CB.L. ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN) : (a) and (b).
The information is being collected from
the authorities concerned and will be
laid on the Table of the Lok Sabha on
1ts receipt,

TriB\L DEVELOPMENT BLOCKS FUNC-
TIONING IN KARNATAKA

4756. SHRI D, B. CHANDRA
GOWDA :

SHRI G. Y. KRISHNAN :

Will the Minister of HOME AF-
FAIRS be plcascd to state :

(a) the names of the Tribal Develop-
ment Blocks functioning in the State of
Karnataka in which facilities have been
provided for the Scheduled Tribes and
Scheduled Castes tor Industrial Training
Institutes, Polytechnics, Engineering and
Medical Colleges; and

(b) the number of students in each
institute under training at present and
the facilities provided to these commnmu-
nities by the Government in the State of
Karnataka ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
{SHRI F. H. MOHSIN) : (a) ’l‘lmz
are at present three ad hoc Tribal





